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CaNt or _Iolatloa of FERA •• 
Kera •• 

37S2. SHRI MULLAPPALL Y 
RAMACHANDRAN: Will the Minister 
of FINANCE be pleased to state; 

<a) the number of cases of violatjon of 
Foreip Excban&c RClulation Act reported 
frem Keralt durio, 1985; 

(b) tbe number of cases of the above 
nature durin. 1985 ended in con\'iction in 
Kerala; and 

(c) the Dumber of cases charaed under 
" the ab.ve Act in KcraJa in 1984 or before 
still pendina trial? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY : <a> The 
Enforcement Directorate registered 632 
eases of prima facie violation of the pro-
visions of FERA. in Kerala durina the year, 
1915. 

(b) The number of cases ended in 
cODviction in Kerala are 29 durin, the 
year. 1985. 

(c) 4 cases in which prosecution were 
launched durina the year 1984 or earlier 
are pondina trial in tbe courts in Kerlla. 

S.aback. to tODrt •• due to terrorist 
.~ti,It'e. 

3753. SHRI ANANTA PRASAD 
SETHI: 
DR. O.S. RAJHANS : 

Will the Minister of PARLIAMEN-
TAR.Y AFFAIRS AND TOURISM be 
pleased to state : 

(I) whether it is a (act tbat tourism has 
received a severe 5.tba~k. due to terrorist 
aetivjties in the country; 

(b) if so, the step$ takln by Oo~etn· 
meat to create confidfnce amon,st tb. 
prOlPICtiv. teurists; and 

,'0 
(c) the details of the foreign excbange 

earned from tourists during the year 
J98S1 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND TOURISM (SHRI 
H.K.L. BHAGAT): (a) and (b) There 
had beeD a decline in the inflow of foreign 
tourists in J984-8~ due to a series of adver-
., circurr,.~ances in our country incJudin, 
terrorist activities. The Department of 
Tourism took action to counter-act these 
by undertaking a reassurance campai,o in 
the international media projectina India as 
a country of continental dimensions, larae 
parts of which remain free from law and 
order trouble inspite of out-break of terro-

. rist activities in some, invitina media 
representatives to visit India to observe for 
themselves the normalcy of the situation. 
A number of events including sendina 
promotional delegations abroad and holdin, 
travel marlS. etc. were arranged with a 
view to instjJljng confidence. 

(c) Figures of foreign exchange earninas 
from tourists during the year 1985 are not 
yet available from the Reserve Bank of 
India. 

Cri'eria for determiniDI slcknels 
in iadultry 

3754. DR. B.L. SHAILESH: Win 
the Minister of FINANCE be pleased to 
state : 

(a) wh.ther the Reserve Bank of India 
has set two objective criteria for determinina 
sickness in Industry and evolved a 9-point 
checklist for banks to identify usti~ky 

Joans advances"; and 

(b) if so, the broad outlines of the new 
noms to determine sickness and sticky 
loans worked out by the Reserve Bank of 
India? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) and (b) 
AI per current definition of Reserve Bank 
of India (RBI) a unit .:an be classified as 
sick jf it incurs cash losses for one year 
and in the judaement of the financiDI bank 
is likel, to continuo to in~ur cash losses 
for the current as well as the foJlowina 
y.ar. and which bas an imbafanct in itt 




